FORM A

PUBLIC ANNOUNCEMENT

(Régulation 14 of the Insolvency and Bankruptcy Board Of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MIRA INDIA MANAGEMENT
SERVICES PRIVATE LIMITED

1. | Name of corporate person MIRA India Management Services Private
Limited
2. | Date of incorporation of corporate person 25/10/2015
3. | Authority under which corporate person is | Registrar of Companies. Hyderabad
incorporated /registered
4. | Corporate Identity Number—Fimited-Liability | U65923TG2015PTC101324
Identity-Number-of corporate person
S. | Address of the Registered Office and Principal | IKeva Level 3 NSL Centrum Mall Serenc
Office (If Any) of corporate person Estate (P) Ltd Site No.Phase-1&II, Opp
KPHB Colony Opp Forum Mall Lane
Hyderabad Telangana, Kukatpally,
Hyderabad, Tirumalagiri, Telangana, India,
500072 i
6. | Liquidation Commencement Date Of Corporate | 30% September, 2024
Person
~ 7+ | Name, address, email address, telephone number | Ms. Nayana Premji Savala
and the registration number of the Liquidator 1/101-A, Vishal Susheel CHS,
Nariman Road, Vile Parle East, Mumbai
400 057 Maharashtra, India
Email: nalinisavala@gmail.com
Tel.: 9082605500
IP Registration No: IBBI/IPA-003/IP-
N00051/2017-18/10491
8. Last date for submission of claims 29" October, 2024

Notice is here 5y given that MIRA India Management Services Private Limited has commenced voluntary
liquidation on 30" September, 2024. The stakeholders of MIRA India Management Services Private Limited
are hereby called upon to submit a proof of their claims, on or before 29t October

the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may

subinit the proof of claims in person, by post or by electronic means.

Submission of false or misleéding proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

Aovalatl-

Nayana Premji Savala

Liquidator

Date: 4™ October,2024
Place: Mumbai

,2024, to the liquidator at
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FRIDAY, OCTOBER 4, 2024
= SMFG India Home Finance Co. Ltd.

{Formerly Fullerton India Home Finance Co. Lid.)
503 & B0, 5 Flaor, GeBloo, irsipre BEC, BKC Main Road, Bandrs Kuda Cormgles, Bandra (E], Mumbsi - 400051
Regid. O, = Megh Towess, 37 Flooe, Old 8o 37, Hew Hio 165, Pocnamalize Hich Road Madurawoya, Chernal - 600 085,
ic' 5

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-AUCTION SALE NOTICE OF 15 DAYS FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ
WITH PROVISIONTO RULE 9 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002,

SMFG
Grihashakti| copoteon.:

Hesi hilns AEys @ EvaEL

FINANCIAL EXPRESS

HYDROMAC HYDRAULICS
Regd, Office: Plot.No.4-199, Ground Floor, Geethanagar, Ferozguda, Balanagar,
Secunderabad, Telangana, 500011.
FORM NO. URC-2

:hrrh.’! Am lﬁ:|r:.LT;_1__F1.:I|r'.§_--.."-';1‘- CANARA BANK

B KALLUR BRANCH 6486

“IMPORTANT

Whilst care is taken prior

SNt - istrad \ to acceptance of Notice i hereby given 1o the Public in General and in parficular to the Borrower(s) and Guarantor|s) that the below lisi e
. . Aevertisement aiving notice aboul reaistration under Part | of Chapter XX of (he A = olice i hereby given (o the ¢ In General and in parficular 1o the Borroweri s} and Guaranton s} thal the Delow lisled iImmaval
A Government of India Undertaking KALLUR il mnmﬁi%agﬁ_ M3 ] i advertising copy, it is not properties (“Secured Assets”) mortgaged / charged 1o the Secured Creditor, the Possession of which has been taken by the
Online Gold Auction Notice [Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) of the possible to verify its Authorised Officer of SMFG India Home Finance Co. Ltd. (Formeriy Fullsrion india Home Finance Co, Lid) (hereinafter
Whereas the authorized officer of CANARA BANK, KALLUR issued Sale notice(s) calling upon the Companies (Authorised to Register) Rules, 2014] contents. The Indian referred to as SMHFC) (“Secured Creditor™), will be sold on “As is where is", " As is what is" and “Whatever there is” on the date
borrower to clear the dues in gold loan availed by him. The borrower had failed to repay the amount, 1. Motice is hereby given that in pursuance of sub-section (2) of section 366 of the Express Limited cannot and 1|r:-e rmlant-:}rled herein below, for recovery of .thE dues mentioned herein below and rulrther lr!l:F_JrEm and other axpenses tharson il
notice is hereby given to the borrower and the public in general that the undersigned will conduct Compantes Acl, 2013, an application is proposed to be made afler fifteen days hersol be held responsible for date of realization, due lo SMHFC Secured Creditor from the Borrower(s) and Guarantar|s) mantionad harein below.
online auction of the gold ornaments strictly on “As is What is Basis"&“Whatever there is Basis"& but before the expiry of thirty days herainafter o the Registrar of Companies, Central such contents, nor for any Name of the Reserve Price:| Date & Dale of
“Without recourse Basis”. The auction will be conducted online through Registration Cantrs (CRC) that M's. Hydromac Hydrauhcs a partnership firm may be loss or damage incurred :’I Borrower(s) / Dﬂ::lpmn_uftha Earnest Money | Time of EMD
. 1 1 - - . . i ar i = 1 J; ﬂ_. i . . =11 > . - -
https.Ilegold.auctlontlger.netonl19 10 202'4at12.00PM t003j00PM ;:Err?illﬁfydsﬁ;?i Part | of Chapter XX1 of the Companies Act 2013, as a company as a result of transactions Guarantor(s) LAN aperl Deposit: | E-Auction {Submission
ﬁl. Borrower - I(\l;rct)?/?/ Wﬂ?ht& Date&ofE :\r)l%pectlon EMD account details 3, The Principal ohiects of the company are as folows:- with companies, associa- E_{:I:lrElJI:iLg .b. : Al i"lﬁﬁpran:rl.'!.' I'-.-'beaauﬁllg an Extant of 361
o] LAN e eig a)  Manufacture of rubber plates, sheets, strips, rods, tubes, pipes, hoses and | ||tions  or  individuals iy ""'_""'.E’“I'j"'_'l‘:“ ’:"'3;_."'*’-"-’.!_:' Coantz cut of Total Extent Ac. 1151 pg: 720 oo
1 | BANDI GROSS Upto 161012024 ACCOUNT NUMBER: profile -shapes et advertising in its newspa- Vrirslimni e I ot Bcnto Sl o i
BALASHOURI-| WEIGHT:23.40 any working day & 209272434 o} Manufacluring of Hose Pipes, fitings and hardware items for Plant and | || bers  or  Publications e bl Bl oo el ety
180240817983 | grams emd amount NAME :KALLUR Machinery and bolh Manufacturing and Trading in the Spare parts of Machinery and We th f d B Wd:';"] T E E’_{?ﬂ,; i,...d F?- o wd"' . Prot N : 14 N F Th':ﬁ:
NET WEIGHT : CANARA BANK equipment, Includes hardware items and spare parls needed 10 assemble the € therelore recommen Lan Mo By : East: 33-DFt FRIEIR: PR OECY WO (0L, 1.5 WOE -
22,00 grams RS 25,000/ FSC: CARBUI0BAGS machinery that readers make 505930210920110 |5 No. 430 Land, South : 15-0 Ft Wide Road. Ad measuring An
: ' = ; ; : . Exlant (M Undivided And Unspacihad Jorl Share 15 5g.vds of
of t nd art i o : :
2| BANDI GROSSWEIGHT | Upto16/10/2024 | ACCOUNT NUBER: * fﬁg;mhﬁ”fifji&tg:';"ﬂ"ﬁ"?m: ;a;:sgarigffﬁfadmﬂf;hﬂaﬁﬁgﬁ]”;f;':? Bgfcfrsesar);en dinmqu'gﬁs (1) Ralu Lanka |5 54 s is out of Total Extent 361 Sq.¥es or 301.83 Sg Mis Wilh 21.10.2024
BALASHOURI | :83.00 grams any working day& 209212434 : o 1 ' ] . 9 any 1. | Suranarmns |2 Eessment Rigitts And Eic., at11.00 1 49 10,2024
y g day Ferozguda. Balanagar, Secunderabad, Telangana, 500011, monies or entering into MY e ehadule - B : A Residential Flat Beanng Flat Moo 4 In First AM 1o
180205898436 | NET WEIGHT : emd amount NAME :KALLUR 4, Nobce is heraby given that any person objecting to this application may communicata g In 2) Lanka Aruna | ot i R e,
yd g JeCling Pp Y any agreements with =) LA Floor In “ALEKHYA GRAND' Pidimgoyyl In The Siilt Ground Rs 01.00 PM
77.50 grams RS 25,000/- CANARA BANK their objection in writing to the Registrar of Companies, Central Reqgisiration Cenlre y ¢ g i (3} Sri Ambica Floors2 Upp ar Floos. Mulli-Storad Anarsmants With A Elinth Assa 73 M'm._ '
IFSC: CNRB0006486 [CRE), Ministry of Comarate Affairs, Indian Institite of Comarate Affairs (IICA), Plot advertisers or otherwise Reslaurent Consisting Of 850 :'-;::,‘F‘.r: -:]ralf:lllﬂl?':ﬁ Comemon Area Hnld Car '
Please contact 63595759981 or 9023724780 for more information. Visit Mo, &, 7, &, Sector 5, IMT Manesar, District Gurgaon (Haryana), Pin Code-122050, acting on an advertise- pi:-ll'hlf"; Place Of This Flath In The Above Stated Schedule - A
https:/legold.auctiontiger.net for detailed terms &amp; conditions. within benty one days rrarnrlne dabte of publication of this nobce, with a copy to the ment in any manner Bounded As Follows. East : Cpen To Sky, South :'cﬂun To b‘-f
! Sd/- Manager cumpany ai It regrstened oTiics - whatsoever. Registered Marth : Flat o, F-3, West : Comman Carrider,, Within The Above
Crated this 4th day of Ocl, 2024, letters are not accepted Boundaries Flat Mo 1 In The First Floor With Dioors And Windows
, HYDROMAC HYDRAULICS in  response to pbox on The Said Flat Along With Right To Usage of Staircase, Wetar
FORM A P And Drainage Pipes Ele Along With other Flat ownars,

Sal Kumar number advertisement.”

- PUBLIC ANNOUNCEMENT _
(Regulation 14 of the Insclvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

Shaik Nayeem Details terms and condiions of the sale are as below and the details are also provided i ourfsscured crediior's website al tha fofiowing
lird website address (hitpsdisposalhub.com and hitlps:Shwww. grihashaktl comfpdlE-Auction.pdl) The Intending Bidders
can also confact Kaenoori Uma Shankar on his Mob, Mo, 3848102052, E-mail : Kaanoori.3hankar & grihashakti.com and

Mr. Hiloy Dey, on his Mok, 95920697801, E-mail : Hiloy.Dey € grihashakti.com

Place : East Godavan, Andhra Pradesh
Date ; 01,10,2024

Sdi-
Authorized Officer, SMFG INDIA HOME FINANCE COMPANY LIMITED
{Fommstly Fullertfon India Home Fnance. Coo Lid))

APISERD GLOBAL INTEGRATION SOLUTIONS PRIVATE LIMITED

1. Name of the Corporate Person  APISERO GLOBAL INTEGRATION SOLUTIONS PRIVATE LIMITED
| 2., Dt of incorporation of Corporate Person | 07th August 2020

3. Authority under which Comerate -'*lu;sl:rar.il' Companms, Hyderabad . . .
Pl P e : : : H Hw—.— Sr. Borrower(s) / Co-Borrower(s) Demand Notice Outstanding Date of Reserve Date of Inspection of
;A_EHT::;?WEI‘?%»E‘EE;E&? o TR ( I'h :I HlndUJa HOUSlng Flnanace leltEd no /Guarantor(s)/ LAN No Date and Amount Amount Possession Price property
| Fﬂm"“ el [ placc e 4 r : —— Corporate office at 167-169, 2ND Floor, Little Mount, Saidapet, Chennai - 600 015, Tamil Nadu, India
| | rEvR _ HINDUJA . . 1.MR. CHIKATI SHIVA RAJU .....Borrower Total Outstandi 24-10-2024
£ | Address of the regitened Office 2 B Flooe, SLN Terminus, Sunvey Mo, 133, Besids HOUSING FINANCE Branch Office: #8-4-238/6 1st Floor, Hanuman Nagar,Karimnagar, Telangana-505001 2. MRS. CHIKATI GEETHA, 3. MRS.| 21/09/2023and | o 0% 0108 1100 hrs -1400 hrs
Principal office (if any} of Carporate Persan | Botanical Gardans, Hyderabad, Gachiowd www.hindujahousingfinanace.com CHIKATI VIJAYA ....Co-Borrower Rs. 25,35,821/- R 2-6 8:I 749/- 31-08-2024 |RS.59,03,030/-
y h P iy g 5 g 5 s - 32 CeTm EMD Last Date
- Bargmacty S Eratgaly: Teecie, Inoi, APPENDIX- IV-A [See proviso to rule 8 (6)] Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6)) O i o T i Lacs Thirty, | (Rupees Twenty 04-Nov-2024 il pmn
| | — — — — - . ' ' H | - Six Lacs Eighty One )
., Liguidation cammencament date of 30th September 2024 Sale of Immovable property mortgaged to Hinduja Housing Finance Limited (HHF) having its Corporate Office at 167-169, 2ND Floor, Little| ~ [NEAR CRPF HEAD QUARTERS, Urban | Five Thousand Thousanﬁ szven : : :
| | Corporate Person _ Mount, Saidapet, Chennai - 600 015. and Branch Office: #8-4-238/6 1st Floor, Hanuman Nagar,Karimnagar,Telangana-505001 under the \L"(’)aar:”Aggl(')L‘::'l‘“gj”a ,India - 506015 Tvﬁ:fﬂ'}t "(')"n“ed(;‘:l'i' )| Hundred Forty B'dA::mSE EMD amount Date/o;'_"'\'lg“”_fzz'?:m°"
! :ﬁ%ﬁ?ﬁéﬁﬁ ﬁ:"'ni*hai!gﬁ"_'gfrﬂgf"ﬂ ::‘;‘“ : VAGEﬁDE""I’l“ 5"13;';[' " e Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter “Act”). Whereas the 6 | xp/wL/WRNG/A000000382) y Y| Nine Only)) Rs. 10000 /- | RS-590:303/- | o 0 hrs
numper : [EQISITREADN M ress: GV, Enclawe’ 18130, Ramani Strest, K, : . Hp AN . . . . . .
the Liquidator Pugur. Saibaba Colony [4th Right Opa, Road To Authorized Officer (“AQ") of HHF had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act

Saibaha Colony Hoted Annapoama Road), Coimbaiare
— B4 1038 Tamul Madu, India

in the following loan accounts/prospect nos. with a right to sell the same on “AS IS WHERE IS BASIS & AS IS WHAT IS BASIS” for realization
of dues amount. The Sale will be done by the undersigned through e-auction platform provided at the website: www.bankeauctions.com.

Description of the Immovable property/ Secured Asset - House Property, bearing H. No. 32-3-184. Admeasuring 175.00 Sq. Yards or 146.31 Sq.
Meters, in Sy. No. 32, situated at Lashkar Singaram Village, Hanamkonda Mandal, Warangal District, Within the Registration District, Warangal and Joint Sub-
Registrar, Warangal and bounded by : East : 60’ Palivelpula Road . West : 15" Road , North : Plot of M. Pranathi, South :Plot of Vendor sold to P. Kattamma.

Email ; vasudevangopu.ip@gmail.com,
sy sEgmai oo |Demand Notice . .
T s Sr.|  Borrower(s) / Co-Borrower(s) Dateand | Outstanding | Dateof | Reserve | Dateof Inspectionof || [Mode Of Payment :- Al payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through
WAL S T AR no /Guarantor(s)/ LAN No Amount Possession Price property RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account No:-

Regn. No.: IBBLIPADORNP-NOOEI 20071610845 Amount
BT T T T Hith Otciar 2054 | | HHFLTDAPWGLWRNGA382 d) IFSC Code:-HDFC0004989.
| Natice is herety gven (hal APISERD GLOBAL INTEGRATION SOLUTIONS PRIVATE LIMTED has 1. Mr Bodasu Ravi kumar,...Borrower 21/02/2024 | 1. Outstanding 25-10-2024 1. Mr. GORANTHALA Satyanarayana 25-10-2024
| commenced voluntary iguidation on 30t September 2024, 2. Mrs. Bodasu Shirisha, ....Co Borrower and 26-09-2024 RS. 1100 hrs -1400 hrs --..Borrower 1100 hrs -1400 hrs
| The stakebalders of AMSERO GLOBAL INTEGRATION SOLUTIONS PRIVATE LIMITED are hereby Both R/6 - H.No.1-67/16/A/1 Kistapuram Rs.21,35,366/- | oo 2408620/ | 23°07-2024 | 40 e4 760/- 2.. Mrs. GORANTHALA SWARUPA 23-07-2024 |(RS. 14,11,200/-
called upon fo submit & proof of their claims, on or before 20th October 204 &0 the liguidssar at the I ! (Rupees Twenty "~ T EMD Last Date ....Co-Borrower Total Outstanding EMD Last Date
| adddress mentined againstitem 7 g(e)mzudram,WarangaI,TeIangana- One Lakhs (;‘Upefs TV;?";: 04-Nov-20241ill 5 pm. | [Both R/o - HNo356 Akkerajapalle, 25 062’221"%;6"‘/“" 26-09-2024 04-Nov-2024ill 5 pm.
(r el e . p p ity Ei ourLacs ki Narberth Mandal, Warangal, Telangana —| o >~ =" " | Rs.6,93,917/-
The financial creditoes shal submd ther peoal of claims by electronic means only, All other stakeholders Thirty Five 4 ; : gal, & Rupees Six Lakhs 193,
| may submet ha proafof daims in person, by pest or by elecironic maans., LX;?\/CEECLO/I\J/\?I;I\,\IIE./AOOOOOO365 8 Thousand Three HTh:l)us:r.:.d SIX | Bid Increase EMD amount Date/ Time of E-Auction 2\06(1224 | " GORANTHALA ( T}:Nenty One (R':Il_PeES ill’: Lacs
' Submission of false ar misleading proofs of claim shall atiract panalties. Sdl- ( Hundred Sixty | UnAred TWenty | amount RS 4 06 176/ 05-Nov-2024 S“ also, M" CORANTHALA|  Thousand Six Th'“‘“y i {l?e

CO/CPC/CPOF/AD00001388) i Only) Rs.10000 /- A 1100 hrs-1300 hrs. atyanarayana, rs. Hundred Fifty Six ousandMine | pig Increase Date/ Time of E-Auction
Vasudevan Gopu 1 Six Only) || |SWARUPA Both R/o - # No.1-12-89, Plot onl y Hundred Amount | EMD amount 05-Nov.2024
Liquidator of APISEROQ GLOBAL INTEGRATION SOLUTIONS PRIVATE LIMITED i intion of th bl ' d ) Il that the land beari d- building beari ||7. [No.89, Yellamula Road, Jangaon Town and y Seventeen Only) | oo 10'000/- | RS- 1:41,120/- 1100 hrs-1300 hrs
Date: 01 10,2024 Registration No: IBEI/IPA-002/IP-N00291/2017-18/10849 Description of the Immovable property/ Secured Asset - A that the land bearing survey N0.229/D, and RCC building earing Gram| " [pist Telangana-506167. -10, .
| Place: Caimbatore AFA No. - AAZ/10B4SI021071 2241203093 | Valid upto: 07,12 2024 Panchayath Door No.1-67/16/A/1 with ground floor constructed lpllr.1th Area of 481.00 Sq. fegt inan ex‘ter)t of 250.00 Sq. yards of land situated at Loan Account No.
Kesmudram Stn village, Kesmudram Mandal, Mahabubabad District, Telangna-506112, within the limits of S.R.0 Mahabubabad bounded as|| |(AP/WGL/WRNG/A000000337)

follows: BOUNDARIES: EAST: House of a Saraiah, WEST: Open Place of B. Rajeshwari, NORTH: Service Road (ROB) , SOUTH: G.P Road registration

EORM A office of Jangaon Description of the Inmovable property/ Secured Asset - All that the land and RCC building with Ground floor constructed in an extent of 80 Sq, yards
{1 |of land Residence of Door No.1-12-89, Plot No.89 Sy.N0.429,432,436, Yellamula Road, Jangaon Town and Dist Telangana-506167 bounded as follows:
PUBLIC ANNOUNCEMENT Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through BOUNDARIES : EAST: Plot No.88, WEST: Plot No.90, NORTH: Plot No.83, SOUTH : "30-00" feet Road.

(Reguiation 14 of the Insohvency and Bankrupicy Board of India
(Violutntary Liguidation Process) Regulabions, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account S48 OF Paymient = AT payMent shall bE Thage By demand draft it FVouF of Findlje- FOUSH FInatce CIifed payabie-aT Karianagar or-through

No:- - HHFLTDAPWGLWRNGA365 d) IFSC C?de:'HDFC0004989_' ) | RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account No:-
| || |HHFLTDAPWGLWRNGA337 d) IFSC Code:-HDFC0004989.

25-10-2024
MIRA INDIA MANAGEMENT SERVICES PRIVATE LIMITED 1. Mr. Malothu sayabu,..Borrower 28.02.2024 and  Total OutstandingAs 1100 hrs -1400 hrs 20102024
- - - 2. Mrs. MALOTHU SWARUPA Rs.6.99 113/- On Date Rs. 1. Mr. RACHAPUDI VENKATESH 27.02.2024 and .
1. |Name of corporate person MIRA India Management Services CoB -0,99, 22-07-2024 Total Outstanding 1100 hrs -1400 hrs
: fi - -0 vorrower (RupeesSix | 27-09-2024 8,58,003/- j-oorrower Rs.9,74,577/- | "6 09.2024 | 22-07-2024 |RS.26,24,000/
| Private Limited Both R/0 - HNo3-33Cheruvukommu| o Se>t | Rs.7,0,655/- EMD Last Date 2. Mr.RACHAPUDI PRABHUDAS (RupeesNine | = e | 20T | E——
2. | Date of incorporation of Thanda, Doulath Nagar, Parvathagiri| oo e ¥ | (Rupees Seven Lacs 04-Nov-2024 il 5pm. || |, Co-Borrower Lakhs Seventy | o e
. U0 Waranzal. Tel 506365 Nine Thousand | ine Thousand Six | [Both R0 - HNOS36/5P NAGAR| FourThousand | \Nupees Tenlacs 04-Nov-2024ll 5 prm.
.| COpOsie parEan £arivcela arasa’, ¢ areana- One Hundred | Hundred Fifty Five | Bid Increase Date/ Time of E-Auction || |yy;sTipALLI, SIRICILLA, Telangana - 505301 | Five Hundred | S Thousand Nine 1
3. | Authorty under which corporate |Regestrar of Companies Loan Account No. ; y Amount | EMP Amount 05-Nov-2024 ’ , 1Elang Hundred Thirty | Bid Increase Date/ Time of E-Auction
| ¥ P g P ; AP/WGL/WRNG/A000000117 Thirteen Only Only)) moun RS. 85.800/- oV Loan Account No. Seventy Seven Only) Amount | EMD amount 05-Nov-2024
| person is incorporated / Hyderabad 2 ( ) Rs.10000 /- o 1100 hrs-1300 hrs. | (AP/WGL/KRNR/A000000145) Only) y Rs. 10.000/- | RS- 2:62,400/- 1100 hrs-1300 hrs
| ; s i i | . 10, - - .
| registered — o . : N
- : = o Description of the Inmovable property/ Secured Asset - All that the existing RCC roof House with Open place bearing G.P. H.No.2-60, admeasuring Descrintion of the Immovable proverty/ Secured Asset - The RCC house bearing H.No.8-36/5/A/A/1 New. (Old H.No.8-36/5) with total area
4. | Corporate ldentity Number UE5923TG2015PTC101524 the total area of the house with open place admeasuring to an extent of 162.33 Sq. Yards or equivalent to 135.73 Sq. mtrs with plinth area of 500.00 P propery el circi caring Ho.&-675/A/E New, (O o &-3673),
| Pl oy T . o (VAL = L . measuring 240 sq. yards or 201.60.5q. mtrs situated at mustipelli, sircilla proper of Rajanna Sircilla Dist, within the limits of Sircilla municipality, Bounded By
| e Liabity-oentiy- Number sq.fts, situated at Doulath Nagar, Cheruvukomme Thanda, Parvathagiri Mandal, Warangal Rural District within the jurisdiction of sub-registrar Warangal : BOUNDARIES: EAST: Remaining Open Place of Vendor , WEST: Open Place of Md Ummehani W/o Md. Asif Khuresi, NORTH: 21 feet Wide Road, SOUTH:

lof corporate person.
5. | Address of the Registered Office
and Principal Office (If Any) of
| corporate person

and bounded as follows BOUNDARIES : EAST: House of S. Dharma, WEST: House of Somla, NORTH: House of Bhimla, SOUTH : "10-0" C.C. Road. Open Place of Others.

lKeva Level 3 NSL Centrum Mall Serene
Estate (F) Lid Site No, Phase-14&ll,
Opp KPHB Colony Opp Forum Mall

Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through-
RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account
No:- HHFLTDAPWGLWRNGA117, d) IFSC Code:-HDFC0004989.

Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through
RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account No:-
HHFLTDAPKRMVMLDA145 d) IFSC Code:-HDFC0004989.

Lane Hyderabad Telangana, Kukatpally, 25.10.2024 | ] 25-10-2024
o . -10- Total Outstanding
Hyderabad, Tur!im?lag.n. 1.Mr. AIMIRA THIRUPATHI ...Borrower 21.02.2024and| Outstanding 1100 hrs -1400 hrs 1. Mr. RAJESHWARI BHUKYA ..._Borrower | oo o 5004 | < on Date 1100 hrs -1400 hrs
. Telangana, India, 500072 2. Mr. AIMIRA KAVITHA, ..Co Borrower | RS-6:67:459/- | ™50 009024 | 21.05.2024 RS. 2.. Mr. HARISH ESLAVATH RS.0.42,031/- | 26092024 | 22-07-2024 |RS.14,70,528/-
6. | Liguidation Commencemant 30" September, 2024 Both R/0 -  H.NO.8-97,Devuni (RupeesSix | o 6,66,354 /- 16,52,830 /- EMD Last Date ....C: -Borrower (RupeesNine | Rs.9,75,019/- EMD Last Date
D ; §Circi Lakhs Sixty i . Both R/o - HNO.>-48 PARVATHAGIRI, | 2hs Forty Two | (Rupees Nine Lacs 04-Nov-20241ill 5 pm.
| Date Of Corporate Person Thanda,Chandurthi Sircilla , Telangana -| ¢ ° (Rupees Six Lacs 04-Nov-2024 till 5 pm. WARANGAL Telangana - 506365. -y d¥h' SP .
7. i?H-EmE. address, emall address,  |Ms. Nayana Premji Savala 505307 Thousand Four Sixty Six Thousand |-— ol —1| |Loan Account No. og::':)nly)'rty ?I,ﬁlts);nlxe Bid Increase | [\ o . | Date/Time of E-Auction
Helephone number and the 11101-A. Vishal Sushesl CHS. Loan Account No. Hundred Fifty T!lree Hundred Bl::::;iatse EMD Amount Date/0 T5m|\1|§ ‘<,> zz-é\rdlon § (AP/WGL/WRNG/A000000265) Nineteen Only) AI;IOOBI:;;R-S. Rs. 1.47,053/- 118(5”:\:2\1"%8(2):‘ .
| registration number of the Mariman Road, Vile Parle Eas!, (AP/KRM/VMLD7A000000120) Nineonly | Ty FourOnly) | . [Rs- 165,288/ o b ' ‘
{ Liguidator Mumbai 400 057 Maharashira, India 3. ) ) Description of the Inmovable property/ Secured Asset - All that the existing village and mandal Warangal rural, admeasuring 670.75 sg, fts in 223.29

sq. yards within the limits of joint sub-registered Wardhannapet bounded as follows: BOUNDARIES : EAST: Open Land of Islavath Devilal, WEST: C.C Road,

Description of the Immovable property/ Secured Asset - Newly constructing RCC house bearing (H. No. not allotted) in the Land Admeasuring: : ;
NORTH: Open Land of Islavath Rajender, SOUTH : open Land of Islavath Devilal.

242.22 Sq. yards or 203.46 Sq.Mtrs in Sy.No.479/b/1, situated at DevuniThanda,Sanugula Village Devuni Thanda Gram Panchayath, Chandurthi
Mandal , Rajanna Sircilla District with the following Boundaries BOUNDARIES: EAST: Open Place of Ajmira Kishan, WEST: Open Place of Bukya
Harilal , NORTH: Open Place of Ajmira Kishan, SOUTH: Road.

Email: nalinisavala@gmail.com

Ted.; 2082605500 |P Registration Mo;
IBBUIPA-003IP-ND00S1/2017-18/10491
29" Qctober, 2024

Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through
RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account No:-

B. | Last data far sutimission of HHFLTD APWGLWRNGA265 d) IFSC Code:-HDFC0004989.

Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through| i

{ cdaims

: = = = = = RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account 1. Mr.Sathish Mummadi ....Borrower Total Outstandin 25-10-2024
Notice is hereby given that MIRA india Management Services Private Limited has No:- HHFLTDAPKRMVMLDA120,d) IFSC Code:-HDFC0004989. 2. Mr.Narasimha chary Mummidi 21.02.2024and | 7500 ) 8 1100 hrs -1400 hrs
commenced voluntary liquidation an 30" September, 2024, The stakeholders of 1 Te——1%. : Rs.14,82,835/- 21-05-2024 | RS. 48,89,144/-

¥ Ik 3 T, . 3. Mr.Santhosh kumarMummadi Rs. 14,93,745/-
MIRA India Management Servicas Private Limited are hereby called upon to submit ) , 25-10-2024 "~ Co-Borrower (Rupees Forteen | o o< Fourteen EMD Last Date
a proof of their claims, on or before 29" October 2024, to the liquidator at the 1. Mr. Bathulia IKondala:....Borrower 21.02.2024 and Totalg:t;;e::dmgAs Rs 1100 hrs -1400 hrs Both R/o - H.No.2-8-2/15-B Kurmawada "?L‘:::;ﬁ:tgi;m’ Lacs Ninety Three 04-Nov-20241ill 5 pm.
i et e 2.. Mr. Bathula Anjaiah.Co-Borrower | Rs.5,65,136/- -05- . . ; T - ;

s Tl amieEn L. - : Both R/o - HNo 261 Tadur Sicla (Rupeesfive | 26092024 | FTO5E02 1456350, | oo ST undred Thirty | TRORMECRN | Bidncrease | gy o | Date/ Time of EAucton
The financial credilors shall submit their proof of claims by electronic means only. iy cosa0s ' Lakhs Sixty Fi Rs. 5,46,870/- ast Date AR Five Only) Five Onl Y | AmountRs. bs. 4.88 014/] 05-Nov-2024
All other stakeholders may submit the proof of claims in person, by post or by Li::g::;unt N aKhs SIXty FIVe - p, hees Five Lacs 04-Nov-2024 till 5pm. || [l ) ive Only) 10,000/- .4.88, 1100 hrs-1300 hrs.

glectronic means. Thousand One | £orty six Thousand

R . ; ; AP/WGL/KRNR/A000000035 & Hundred Thirt i Bid Increase Date/ Time of E-Auction | Description of the Immovable property/ Secured Asset - All that the RCC Building, Total Plot Area 102.22 Sq.Yards or 85.46 sg.mtrs Bearin
EIJDI'I'IIEEIDI'I_::IHEEE or misleading proafs of claim shall attract penaies. (CO/CPC/CPOF/AOOOOOOGZZ) Six only) i Eleg::nr:;r(l)(:lrlzt)j Amount ::,I :) :Sm 6(;uzr}t 05-Nov-2024 municigality H.No.2-8-2/15-B is situgteg at l)(’urmawada , Jangaon Town, Jangaon Mandal aﬁd district, within the jurisdi?tion of Sub registrgrjangaon ang
Date : 04" October, 2024 Mame and Signature of the Liquidator 4 Rs.10000/- | "™ 1100 hrs-1300 hrs. District Registrar Jangaon district and bounded as follows : BOUNDARIES : EAST: Open plot of K.Laxminarayana, WEST: Open place of Vendor, NORTH: 30 feet
Place: Mumbai ' . - . . i|  |wide Road, SOUTH : Open place of V. Janardhan Reddy
ace : Mumbai adl/- - : : . . o .
. Description of the Inmovable property/ Secured Asset - The Property bearing House Nos.3-46 & 3-47 with open place an area of 189.12 sq. SCHEDULE OF THE PROPERTY-2 - All that the RCC Building, Total Plot Area 99.26 Sq.Yards or 82.98 sq.mtrs Bearing municipality H.No.2-8-2/15-B is
Nayana F’rar-“:_lu Savala yards equivalent to 158.11 sq. mtrs (RCC 635.25 sq. feet) Situated at Thadoor v/o Thangallapelli Mandal, District Rajanna Sircilla, and within the||  [situated at Kurmawada , Jangaon Town, Jangaon Mandal and district, within the jurisdiction of Sub registrar Jangaon and District Registrar Jangaon district
Liguidator limits of Gram Panchayat, Thadoor, Joint Sub-Registrar office, Sircilla & District Registrar office, Karimnagar and bounded as follows BOUNDARIES : and bounded as follows: BOUNDARIES: EAST : Open plot of N. Venkataiah, WEST : Open Place of M.Anathareddy, NORTH : Road, SOUTH : Open place of V.

Janardhan Reddy.

EAST: Road, WEST: House of Gurram Narayana, NORTH : House of Gurram Rajesham, SOUTH: Road.
FORMA !

Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through
RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account No:-
HHFLTD APWGLWRNGA069 d) IFSC Code:-HDFC0004989.

Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through
RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, c) Account
No:- :- HHFLTDAPKRMVMLDA035 d) IFSC Code:-HDFC0004989.

FOR THE ATTENTION OF THE CREDITORS OF ASR ENGINEERING AND PROJECTS . 24-10-2024 1. MRS. SWETHA THALLAPELLY Total 24-10-2024
RELEVANT PARTICULARS 1.BOI\:|rr‘;WI::IIabath|n| Chandrashekar 21.02.2024 and rotal 1100 hrs-1400 hrs E..B:;:w;:rs ARATH VANGA 09/09/2023 and Outstalr;;ltlngs On o cez024 |is. 514748801 1100 hrs -1400 hrs
1. | Name of Corporate Debtor ASR ENGINEERING AND PROJECTS LIMITED L. . Rs.7,68,462/- | outstanding26-09- |21-05-2024 RS. [ o2 Al Rs. 34,52,298/- T
. . 2.. Mrs. Bollabathini Sandya Rani 108, utstanding 10.10.000/- 3. MR. NAGARAJU VANGA (Rupees Thirt 27-09-2024 EMD Last Date
2. | Date of mcorporatpn of Corporate Debtor | 01 .12.2095 _ Co-Borrower (Rupees Seven 2024 1Y EMD Last Date ...Co-Borrower Fou}: o Fifty Rs. 33,29,636/- 04-Nov-2024 till 5 pm.
3. | Authority under which Corporate Debtor | Companies Act, 1956/ ROC, Vijayawada E;th R/o - HNO138. Ambika Lakhs Sixty Rs. 7,81,059/- 04-Nov-2024 till 5 pm. Both R/o - HNO:6-3-46/5, SURYAPET| L~ Thousanz (Rupees Thirty
Is incorporated/registered (As available at MCA portal) o N Eight Thousand | (Rupees Seven Lacs ! || |ROADANGAON , SURYAPET ROAD , Urban ,| o o | Three Lacs Twenty | poo oo Date/ Time of E-Auction
4. | Corporate Identity Number of Corporate | U45200AP2005PLC048258 Nagar,Siricilla Telangana - 505301. Four Hundred | Eihty OneThousand | Bid Increase |EMD Amount = Date/ Time of E-Auction Jangaon , Telangana , India - 506167 Ninetv Eight only | Nin€ Thousand Six | o ™ | EMD amount 05-Nov-2024
Debtor Loan Account No. Sixty Two Only) Fifty Nine Only) Amount Rs. 05-Nov-2024 Loan Account No. yrig Y| Hundred Thorty 10.000/ " | Rs.5,14,749/- 1100 hrs-1300 hrs
5. | Address of Registered Office and Principal | Plot No27,Vidyut Nagar, New Town, Anantapur, 5. |(AP/KRM/JGTL/A000000079) y y 11| (AP/WGL/KRNR/A000000040) Six Only) o ] )
Office (if any) of the Corporate Debtor Andhra Pradesh, India - 515001 1 . Rs.10000/- | 1,01,000/- 1100 hrs-1300 hrs.
. (As Available at MCA Portal) Description of the Immovable property/ Secured Asset - Open Plot measuring 65.52 5. yards OR 55.03 Sq. mirs in survey No.850/D Situated at| '\Dﬂesgr?ptilo;Nof(itl13e4:3r;15mﬁvablg Prl"PertY{ Osé‘{fu;e(,’\l Asigg -fWhereas fthe Customer1ig7t2§ SabSY(zJUte %VXS% of RMC-C gOszd HOUSEE Be_alfling Janmg
6. nggl\ef;ng]}/tﬁggggg?aetfg%néb?:rte in (2(7)-29-2024 e mad el an 03102024 Ganesh Nagar / Thukkarao palli Locality of Sircilla proper of Rajanna Sircilla Dist with in the limits of sircilla Municipality Bounded by: BOUNDARIES : Haubncelgllg)iasﬁaow-es-t Ve dgl::il':t pNoér?ﬁj PW[;nRo); y Oéouth 9332?&& z][ g” Seiétr?:rtatha' Situgte y Z?rSurya.petsﬂda dtsjan(g)gznatgs\/sn V\Ziam tﬁlésﬁn?its o
rder copy uploaded and made available on 03.10. . : ; Y . : : : : : : : : :
7. | Estimated date of closure of Insolvency | 25.03 20% P EAST: Open Place of Vendor, WEST : Open place of Madgundi Yashoda, NORTH: 21-0' ft wide Road, SOUTH: Open place of Perala Vishnu. {|  Jangaon Municipality, Jangaon Mandall & District and within the Jurisdiction of Joint Sub Register of Jangaon, district registration office of Jangaon
| Resolution Process Mode Of Payment :- Al payment shall be made by demand draftin favogrof-Hindujg Hoysing Finaqce Limited payable at Karimnagar or through||  (Mode Of Payment :- All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Karimnagar or through
8. | Name and registration number of the Naga Bhushan Bhagawat RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, ¢) Account||  |RTGS/NEFT The accounts details are as follows: a) Name of the account:- Hinduja Housing Finance Limited,. b) Name of the Bank:- HDFC, ¢) Account No:-

No:- HHFLTDAPKRMVMLDA079,d) IFSC Code:-HDFC0004989. HHFLTDAPWGLKRNRAO40 d) IFSC Code:-HDFC0004989.

TERMS & CONDITIONS OF ONLINE E- AUCTION SALE :- 1.The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS”.As such sale is without any kind of warranties & indemnities.

2.Particulars of the property / assts (viz. extent & measurements specified in the E-Auction Sale Notice has been stated to the best of information of the Secured Creditor and Secured Creditor shall not be answerable for any error, misstatement or omission. Actual extant &
dimensions may differ. 3.E-Auction Sale Notice issued by the Secured Creditor is an invitation to the general public to submit their bids and the same does not constitute and will not be deemed to constitute any commitment or nay representation on the part of the Secured
Creditor. Interested bidders are advised to peruse the copies of title deeds with the Secured Creditor and to conduct own independent enquiries /due diligence about the title & present condition of the property / assets and claims / dues affecting the property before submission
of bid/s. 4.Auction/bidding shall only be through “online electronic mode” through the website https://www.bankeauctions.com Or Auction provided by the service provider M/s. C1 India Private Limited, who shall arrange & coordinate the entire process of auction through the e-

|nso|vency Professional acting as interim Reg No: IBBI/IPA-001/IP-P00032/2016-17/10085

resolution professional

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

Naga Bhushan Bhagawati

H.No. 1-1-380/38, Ashok Nagar Extension,
Hyderabad - 500020

E-mail: bnagabhushan@yahoo.com

10.| Address and e-mail to be used for Naga Bhushan Bhagawai . auction platform. 5.The bidders may participate in e-auction for bidding from their place of choice. Internet connectivity shall have to be ensured by bidder himself. Secured Creditor /service provider shall not be held responsible for the internet connectivity, network problems,

correspondence with the Interim H.No. 1-1-380/38, Ashok Nagar Extension, system crash own, power failure etc. 6.For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S C1 India Pvt Ltd ,Plot No- 68, 3rd floor Sector 44 Gurgaon Haryana -122003 (Contact no. 7291981124,25,26 )Support

Resolution Professional Eyr?]ilrlat;i?e ?20(?20428.; mail.com Email - Support@bankeauctions.com , Mr. P.Dharani Krishna Mob. 9948182222. Email : andhra@clindia.com, 7.For participating in the e-auction sale the intending bidders should register their name at https://www.bankeauctions.com well in advance and shall get the user id

11 Last date for submission of dlaims 710 é024 P gmat. and password. Intending bidders are advised to change only the password immediately upon receiving it from the service provider. 8.For participating in e-auction, intending bidders have to deposit a refundable EMD of 10% OF RESERVE PRICE (as mentioned above) shall be

' — ——— payable by interested bidders through Demand Draft/NEFT/RTGS in favor of " Hinduja Housing Finance Limited " on or before 04-Nov-2024. 9.The intending bidders should submit the duly filled in Bid Form (format available on https://www.bankeauctions.com ) along with the

12. Cf'assbes °ft9red'gX3’ |ffanyt,lunc§r C'ausr‘te (b) ) Not Applicable Demand Draft remittance towards EMD in a sealed cover addressed to the Authorized Officer Hinduja Housing Limited, . Hinduja Housing Finance Limited 8-4-238/6 1st Floor, Hanuman Nagar,Karimnagar, Telangana-505001 latest by 05:00 PM on 04-Nov-2024. The sealed cover

Eyiﬁe Iﬁiecrilr%nR(esglStizﬁcF:?or}ess’ic?:gf ang should be super scribed with “Bid for participating in E-Auction Sale- in the Loan Account No.for property of as mentioned above. 10.After expiry of the last date of submission of bids with EMD, Authorised Officer shall examine the bids received by him and confirm the details of

3 T . the qualified bidders (who have quoted their bids over and above the reserve price and paid the specified EMD with the Secured Creditor) to the service provider M/s. C1 India Private Limited to enable them to allow only those bidders to participate in the online inter-se bidding
1 Name of Insolvency Professionals identified Not Applicable

/auction proceedings at the date and time mentioned in E-Auction Sale Notice. 11.Inter-se bidding among the qualified bidders shall start from the highest bid quoted by the qualified bidders. During the process of inter-se bidding, there will be unlimited extension of “10” minutes
each, i.e. the end time of e- auction shall be automatically extended by 10 Minutes each time if bid is made within 10 minutes from the last extension., 12. Bids once made shall not be cancelled or withdrawn. All bids made from the user id given to bidder will be deemed to have
been made by him alone., 13.Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by him BY E-Mail both to the Authorised Officer, Hinduja Housing Limited, Mr. A. Vijender Reddy, Mo. No. 9704128567 &
9676399441, No 8-4-238/6 1st Floor, Hanuman Nagar,Karimnagar, Telangana-505001 and the Service Provider for getting declared as successful bidder in the E-Auction Sale proceedings.,14.The successful bidder shall deposit 25% of the bid amount (including EMD) on the same
day of the sale, being knocked down in his favour and balance 75% of bid amount within 15 days from the date of sale by DD/Pay order/NEFT/RTGS/Chq favouring Hinduja Housing Finance Limited., 15.In case of default in payment of above stipulated amounts by the successful
bidder / auction purchaser within the stipulated time, the sale will be cancelled and the amount already paid (including EMD) will be forfeited and the property will be again put to sale.,16.At the request of the successful bidder, the Authorised Officer in his absolute discretion
may grant further time in writing, for depositing the balance of the bid amount., 17.The Successful Bidder shall pay 1% of Sale price towards TDS (out of Sale proceeds) and submit TDS certificate to the Authorised officer and the deposit the entire amount of sale price (after
deduction of 1% towards TDS), adjusting the EMD within 15 working days of the acceptance of the offer by the authorized officer, or within such other extended time as deemed fit by the Authorised Officer, falling which the earnest deposit will be forfeited., 18.Municipal /
Panchayat Taxes, Electricity dues (if any) and any other authorities dues (if any) has to be paid by the successful bidder before issuance of the sale certificate. Bids shall be made taking into consideration of all the statutory dues pertaining to the property., 19.Sale Certificate will be
issued by the Authorised Officer in favour of the successful bidder only upon deposit of entire purchase price / bid amount and furnishing the necessary proof in respect of payment of all taxes / charges., 20.Applicable legal charges for conveyance, stamp duty, registration charges
and other incidental charges shall be borne by the auction purchaser., 21.The Authorized officer may postpone / cancel the E-Auction Sale proceedings without assigning any reason whatsoever. In case the E-Auction Sale scheduled is postponed to a later date before 30 days from
the scheduled date of sale, it will be displayed on the website of the service provider., 22.The decision of the Authorised Officer is final, binding and unquestionable., 23.All bidders who submitted the bids, shall be deemed to have read and understood the terms and conditions of
the E-Auction Sale and be bound by them., 24. For further details and queries, contact Authorised Officer, Hinduja Housing Finance Limited: Mr. A. Vijender Reddy, Mo. No. 9704128567 & 9676399441., 25.This publication is also 30 (Thirty) days notice to the Borrower / Mortgagor
/ Guarantors of the above said loan account pursuant to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the above mentioned date / place.

Date : 04.10.2024, Place : Karimnagar

to act as Authorized Representative of Creditors
in a class (Three names for each class)

14| (a) Relevant Forms and
(b) Details of Authorized Representatives
| are available at:

Notice is hereby given that the National Company Law Tribunal, Amaravati has ordered the
commencement of Corporate Insolvency Resolution Process of the M/s.ASR Engineering and Projects
Limited on 27.09.2024 (Order copy uploaded on 03.10.2024)
The creditors of M/s.ASR Engineering and Projects Limited are hereby called upon to submit their
claims with proof on or before 17.10.2024 to the Interim Resolution Professional at the address mentioned
againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.
A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class (Not Applicable)in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

Naga Bhushan Bhagawati

Date: 03.10.2024 Interim Resolution Professional
Place:Hyderabad M/s. ASR Engineering and Projects Limited

Web link: https://ibbi.gov.in/downloadform.htm|
Physical Address: As given in Col. 10 above.

Sd/- Authorised Officer,Hinduja Housing Finance Ltd.

Special Instructions / Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Hinduja Housing Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.)
on the part of the bidder in such cases.In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements / alternatives such as back-up power supply and whatever else required so that they are able to circumvent such
situation and are able to participate in the auction successfully.
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